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Title: Introduction of the Assam Rifles Bill, 2003.

THE DEPUTY PRIME MINISTER AND IN CHARGE OF THE MINISTRY OF HOME AFFAIRS AND MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS (SHRI L.K. ADVANI): Sir, | beg to move for leave to
introduce a Bill to consolidate and amend the law relating to the governance of the Assam Rifles, an Armed Force of
the Union for ensuring the security of the borders of India, to carry out counter insurgency operations in the
specified areas and to act in aid of civil authorities for the maintenance of law and order and for matters connected

therewith.
MR. SPEAKER: The question is:

"That leave be granted to introduce a Bill to consolidate and amend the law relating to the governance of
the Assam Rifles, an Armed Force of the Union for ensuring the security of the borders of India, to carry
out counter insurgency operations in the specified areas and to act in aid of civil authorities for the
maintenance of law and order and for matters connected therewith."

The motion was adopted.

SHRI L.K. ADVANI: Sir, | introduce the Bill.
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